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The Id* counsel for the respondents

has submitted an account a copy of which has

been received by the applicant* The

applicant who has appeared in person -has

stated that he is satisfied with the relief

given to him by the respondent and he does

not press the application. The application

is accordingly rejected as non-pressed* .

This application is for condonation

of delay in filing the Review Application*

The applicanis has not pressed the Review
t.

Application today which has been rejected*

Accordingly this application has become

infruotuous and is rejected as such*
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